IN THE INCOME TAX APPELLATE TRIBUNAL
PUNEB E N C FAO RUNE

BEFORE SHRI R. K. PANDA, VICE PRESIDENT
AND
SHRI S.S. GODARA JUDICIAL MEMBER

ITA N 0.1292PUN/2024

Shri Chhatrapati Shahu Maharaj CIT Exemption, Pune
Shikshan Sanstha Motala
Bhimrao Senu Jadhao Motala, Vs.
Vidarbha Hg. Society,
Buldhana 443102

PAN : AANTS3087Q

(Appellant) (Respondent)
Assesseby ; Withdrawal application
Departmenby ; Shri Ravi Prakash
Date of hearing ; 17-10-2024
Date of pronounement ; 17-10-2024

ORDER

PER R.K. PANDA, VP :

This appeal filed by theassesseas directed against the order dated
14.03.2024 of the CIT Exemption, Puneegecting the application for registration

u/s 12ABof the Income Tax Act, 1961

2.  The assessee filed an applicataatedNil seeking withdrawal of the appeal
on the ground that the appeal is filed before the Pune Bench inadvertently instead

of filing before the Nagpur BenchlheLd. DR has no objection. Accordingly, the
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appeal of he assessee is dismissediaghdrawrd with liberty to the assessde

file the appeal before the jurisdictional Bench i.e. Nagpur Bench

3. In the result, the appeal filed by thesesseis dismissed afwithdrawrp.

Order pronouncedh the open Courat the time of hearing itself i.a7"

October 2024.
Sd/- Sd/-
(S.S. GODARA (R. K. PANDA)
JUDICIAL MEMBER VICE PRESIDENT
OF |Puned i N patgs 17" October 2024
GCVSR
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Second Member
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7 Date of uploading of Order Sr. PS/PS
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9
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10 Date on which file goes to the A.R.
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